
Jl779Written A7I8wers ASADHA 23, 1889 (SAKA) Written Answer. 11780 

.ates. The matter is under consider-
aUoR. 

(b) and (c). It is somewhat prema-
1ure to spell out at this stage the 
lietaila of the project which will have 
'0 be determined after the pilot plant 
inn.tigations and other tests lUIve 
1teen carried out. 

Export of Coal to J apa. 

·11114. Shrl S. K. Tapuriah: Will the 
Minister of COIllDH!l'Ce be pleast'd to 
state: 

(a) the progress made in regard to 
export of coal to Japan and other 
l'leighbouring countries; 

(b) whether Government are con-
sidering a proposal to export limited 
quantity of coking coal to Japan dur-
ing 1967-68; 

(c) the stage at which lhe negotia-
tions are going on with the r ~

tive importers; 

(d) whether the MMTC alone is 
authorised to export coking coal or 
the private producers are also allOW-
ed to explore possitilities and export 
coking coal; and 

(e) the incentive/facilities being 
offere'd for encouraging export of 
coking coal? 

The Deputy M.lnJster in the MbIls-
try of Commerce (Shri Shall QureshI): 
(a) At present coal is exported to 
Burma and Ceylon only. The possi-
bilities of exporting Indian coal to 
other countries, including Japan and 
Hong Kong, are being explored. 

(b) Yes, Sir. 

(c) Specifications, price i a i n~ 

and samples of Indian coking coal 
llave been given to some Japanese 
Anns whose reactions are awaited. 

(d) and (e). Export of coking coal 
is cllIlalised through the M.M.T.C. 
The Corporation has suggested a floor 
price for difterent grades of coal and 
have aHowed Indian exporters to se-
cure business for exports, assuring 
that in case they are able to secure 

prices high"!r than the 11001' price 
fixed by the Corporation, ~h  benefit 
of such higher price would go to 
them. 

OYer IItoekla, of Cotton bT DIrk 
Group of Cottoa MWs 

·116'7. Shrl Kameshwu SlDKh: 
Shri Suraj Bha.D: 
Shri P. M. Sa7eed: 
Shri S. M. BaaerJee: 
Shrl Malibu L1ma7e: 

Will the Minister of Commerce be 
pleased to state: 

(a) whether it i. a fact that the 
Birla group of Cotton Mills have over-
stocked raw cotton; 

(b) if so, whether regUlations have 
been violated in this respect; 

(c) whether it is a fact that the 
Birla Cotton Mill at Gwalior pur-
posely burnt cotton stock worth ten 
lakhs ot rupees a tew hours before 
the recent raid by the Enforcement 
Branch; and 

(d) if so, the action taken :.0 this 
matter? 

The Deputy Minister iD. ihe Mlnis-
try of Commerce (Shri Shafi. Qureshi): 
(a) and (b). A few ot the cotton mills 
belonging to Birla Group are \"eport-
ed to have stocked cotton slightly in 
excess of the permitted level. 

( c) and (d). It is reported that tire 
broke out in J.C. Mills, Gwalior, at 
12.30 p.m. on 16th June, 1967 as a 
result of which about 1670 bales of 
cotton were partially damaged. Lou 
on account of fire is estimated at 
Rs. 4 lakhs. The cause of fire is not 
yet known. 

bella Electric Works, Calcutta 

·1168. Shri S. M. BaDer,jee: 
Shrt Gaaeah Ghosh: 
Shri 17otirmOy Ba.su: 
Shri Georlre FerllAlldes: 
Slarl Vasudevan Nalr: 
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Shr1 Madhu L1mue: 
Shr1 B. BanIa: 

W ill the Minister of Industrial 
Development aDd. Company Alrairs be 
pleased to state: 

(a) whether it is a fact that the 
India Elet'tric Works, Calcutta has 
declared a closure; 

(b) whether this concern was taken 
over by Government; 

(c) if so, the reason for this clo-
sure; 

(d) whether the Government of 
West Bengal have asked the Central 
Government for some financial help 
to take over this concern pcrman-
ently; and 

(e) if so, the reaction of Goveln-
ment thereto? 

The Minister of Industrial Develop-
ment and Company Affairs (Shri F. A. 
Ahmed): (a) No, Sir. 

(b) Yes, Sir. 

(c) Does not arise. 

(d) The Government of West Ben-
gal have not so far communicate<1 
their decision to take over this con-
cern. 

(e) Does not arise. 
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Export of Human Hair 

-1170. Shrl George Fernandes: 
Shrl 1. H. Patel: 




